
 

RAJYA SABHA 
Saturday, the   3rd  June, 1972/the 13th 

Jyainha 1894 (Saka) 

The House met at eleven of the clock, MR 
CHAIRMAN in the Chair. 

CALLING ATTENTION TO A MATTER OF 
URGENR PUBLIC IMPORTANCE 

REPORTED ACUTE SHORTAGE OF CEMENT IN 
THE COUNTRY 

SHRI SWAISINGH SISODIA (Madhya 
Pradeshd) : Sir, I beg to call the attention of 
the Minister of Industrial Development to the 
reported acute shortage of cement in the 
country particularly for agricultural purposes. 

THE DEPUTY MINISTER IN THB 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (PROF. SIDDHESHWAR PRASAD) : 
Sir, the cement industry in the country has at 
present an instollod capacity of 19.5 million 
tonnes per annum, spread over 50 Units. The 
production of cement during 1971 was 14.9 
million tonne* and except for marginal 
shortage of cement in certain areas, no serious 
complaints have been received from the other 
parts of the country. 

Normally during the period May to 
September every year, local shortage of 
cement arises in certain regions in the country 
due to diversion of railway wagons for the 
movement of foodgrains. This year production 
of cement has also been affected due to closure 
of a factory in the eastern region as well as 
inadequate supply of power to certain factories 
situated in Andhra Pradesh, Gujarat etc. One 
or two factories have also complained about 
shortage of coal due to transport Bottleneck. 

During the first quarter of this year 
(January to March, 1972), there has been short 
supply of railway wagons for the movement of 
cement. During the first quarter of last year 
(1971), the despatch of cement by rail was 
29,49 lakh tonnes, which has fallen to 29.12 
lakh tonnes during the first quarter of the 
current year even though the production has 
gone up. Factories situated on the South-
Eastern Railway were 

severely affected as (hey obtained only 56% 
of the wagons indented by them. Conse-
quently supplies to the eastern region in-
cluding West Bengal and Assam were affe-
cted. Imposition of movement restrictions on 
certain routes have also affected supplies, for 
example, to Delhi. 

In order to improve the supply position 
permission has been granted in appropriate 
cases to factories situated in distant areas to 
arrange supplies even, if necessary, over 
dearer routes at a higher freight. More liberal 
movement by road is also being permitted and 
also by rail-cum-mad. Railway authorities 
have been requested to step up the supply of 
wagons. Supply of cement through coastal 
shipping is also being considered. Actual 
movement of 10,000 tonnes has taken place to 
West Bengal from the surplus Southern 
Region. 

With a view to preventing the exploitation 
of shortage of cement, the Delhi Ad-
ministration has also issued an Order on the 
28th April, 1972, bringing cement under the 
purview of the Delhi Specified Articles (Price 
Control) Order, 1971, fixing the retail price of 
cement in the Union Territory of Delhi. 
Similar measures for regulating the retail 
distribution and sale of cement may be taken 
by other State Government where shortage is 
experienced. 

To prevent the occurrence of shortage of 
cement on account of transport bottlenecks, 
the creation of cement dumps near scarcity 
areas is also being pursued actively in 
consultation with Railways. 

As a long term measure to improve the 
cement supply position, the augmentation of 
capacity for cement manufacture is also being 
encouraged. An additional capacity of 7 
million tonnes by way of new units and 
expansion of old units has been licensed or 
approved and the approval of a further 
capacity of 6.7 million tonnes is also under 
various stages of examination. 

SHRI SWAISINGH SISOD1A : Is the 
honourable Minister aware that in Madhya 
Pradesh cement bags are sold from Rs. 2 to Rs. 4 
more than the rate fixed and the stockists are 
hoarding cement bags and selling openly at 
higher prices ? What are the steps which the 
Coverment of India is thinking of taking 
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[Shri Swaisingh Sisodia] in order to meet the 
growing demand of cement and how will the 
hardships of the consumers in general and 
agriculturists in particular due to non-availability 
of cement at reasonable prices be solved ? 

PROF. SIDDHESHWAR PRASAD : As I 
have pointed out just now, as far as the question 
of shortage is concerned, firstly, there is no 
shortage of cement. If at all the shortage is due 
to non-availability of wagons. From Madhya 
Pradesh Government till today we have not 
received any complaint regarding shortage of 
cement. Further, if Madhya Pradesh feels that 
there is any shortage or there is any over-
charging of price, then like Delhi Administration 
they are also empowered to take such steps 
which they think are necessary for regulating the 
price. 

"Supply of Railway wagons to cement 

industry in the State is very irregular and 
erratic. Huge slocks accumulated. Fear lay-
off which may cause serious labour unrest. 
Erratic movement of cement also causing 
agitation in consumers. Cement is also a 
defence item and deserves priority 
consideration. Understand Railway Minister 
discussing with Chief Ministers speedy 
movement of food grains on th i rd  June. 
Intervention is requested in impressing 
cement movement discussions also in ihe 
said meeting since cement being Defence and 
priority commodity. If special ad hoc 
allotment of wagons not made situation may 
arise to cause production loss labour lay-off 
and other unroit in general. 

Honorary Secretary, 
Rajastban Chamber." 
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SHRI BHUPESH GUPTA (West Bengal): 
Why not nationalise   cement ? It is a simple 
thing. 



 

SHRi B. K. KAUL (Rajasthan) : The other 
day at the time of the Appropriation Bill the 
Railway Minister made a categorical statement 
that there is no shortage of wagons whereas I 
find now the Minister of Industrial 
Development saying that there is no shortage 
of wagons and so the movement of cement is 
hampered. May I know whether there is co-
ordination between the Railway Ministry and 
the Ministry of Industrial Development to find 
out whether there is shortage or whether it is a 
man-made shortage brought about by 
interested parties 1 

PROF.   SIDDHESHWAR   PRASAD : 
This is a question which ihould really be 
addressed to the Minister of Railways. I cannot 
say anything on behalf of the Railway 
Ministry. 

SHRI GANESHI LAL   CHAUDHARY 
(Uttar Pradesh) : Sir, it is joint responsibility 
and yet. . , 

MR. CHAIRMAN   : Yes,   yes I   know it 
is joint responsibility. 

SHRI HIMMAT SINGH (Gujarat): The 
Minister has painted rather a rosy picture of the 
cement position in the country but the fact 
remains that there is universal shortage of 
cement in the country. I would like the Minister 
to examine what is the actual ratio of installed 
capacity to the actual production in the conntry 
because if you find that the installed capacity is 
nevtr reached and production falls short of the 
installed capacity that means that there is 
something wrong. The other day there was a 
debate here on a Private Member's Resolution 
regarding removal of controls etc In that 
connection 1 had occasion to mention that at 
the Sawai Madhopur factory which is the 
largest factory in Asia the production was 
about 50 per cent of the installed capacity and 
this shortage in the opinion of many in the 
country has been deliberately created because 
there is at the moment a tariff enquiry going on 
about cement. The idea is curtail production 
shew higher  costs 

and ask for higher Costs As far as distribution 
of cement Is concerned the problem is not as 
simple as the Minister has tried to make out.    
The problem is. . . 

MR. CHAIRMAN : You now put your 
question. 

SHRI HIMMAT SINGH : My question is 
this. Would the Minister insist upon the 
producer of cement to open up silos at the 
vrrious centres of consumption where cement 
is very urgently required and if that has not 
been pursued what is the reason why the 
producers have not put up these distributing 
centres and equipped them with silos ? 

PROF. SIDDHESHWAR PRASAD : I do 
not know whether my hon. friend was present 
when I was making the original statement. In 
my original statement I had mentioned that to 
prevent the occurrence of shortages of cement 
on account of transports bottlenecks the 
creation of cement dumps nearer scarcity areas 
is also being pursued actively in consultation 
with the Ministry of Railways. What the hon, 
Member has suggested is already before the 
Government and we are making efforts in 
consultation with the Ministry of Railways to 
see that such silos or dumps are created. 

As far as the Sawai Madhopur factory is 
concerned I am not aware of the parti, cular 
situation. If there is a man made shortage 
certainly Government would sec that there is 
no such shortage and thai this factory produces 
to its rated capacity the only condition being 
that there is no shortage of coal or power for 
the fac tory. 

SHRI BHUPESH GUPTA ; Sir, Mr 
Himmat Singhji who ought to know better 
about cement than the Minister answerin the 
question has told that there is artificia scarcity 
created by the cement kings o producers. The 
hon. Minister has not sai( anything about that. 
There is a big ga| between the installed 
capacity and actua production and there is a 
deleberate plan to always maintain a scarcity 
market si that profiteering and 
blackmarketing can go on. In view of this—
my friend talks c silos only—why can't the 
Government tak over this important industry 
especially when 

13        Calling Attention to a [ 3 JUNE  1972]        matter of urgent public 14
importance 



15     Reference to Labour Situation    [ RAJYA SABHA ]    in the Raniganj Colliery Belt    16 
[Shn Bhupesh Gupta] 
it is behaving in this manner and not even 
carrying out its pledges to the Government? 
What is the difficulty in taking over the entire 
industry and putting it in the public sector ? 

PROF.   SIDDHESHWAR   PRASAD : 
Sir, in the public sector we have already the 
Cement Corporation and there we are trying to 
see that the Corporation has as many factories 
as possible. As for as other units are concerned 
there is no proposal before the Government to 
nationalise or take them over. 

REFERENCE TO THE 1WENTY-
FIFTHANNIVERSARY 

CELEBRATIONSOFINDIAN 
INDEPLNDENCK 

SHRI BHUPESH GUPTA (West Bengal): 
Sir, I have taken permission from you. All over 
the country this year the twenty-fifth 
anniversary of independence will be celebrated 
and plans are being made Only yesterday there 
was a meeting of the committee, of which the 
Prime Minister is the Chairman, and which I 
attended and my friend also attended How Sir. 
in this connection. I would like to make only 
one suggestion whatch I could not make there 
for lack of time and besides the suggestion will 
be made public here. On this occasion, there 
should be a general amnesty of detenus, 
political detenus and other political prisoners. 
All (he State Governments should consider 
such a proposal constructively and 
sympathetically with a view to declaring 
amnesty to political prisoners, be they detenus 
or otner-wise convicted for political offences. I 
would also like to ask the Governments of all 
the States to commute all death entences In 
this connection I would ask the Central 
Goyernment to show the lead because it is 
within the power of the Central Govern-meat 
to advise the President to commute death 
sentences. As you know, a Naxalite prisoner, a 
Naxalite political worker, Nagabhushan 
Patnaik, is under death sentence in Andhra 
Pradesh. This sentence should be commuted 
by the Government immediately on this 
occasion and also similar other sentences. 
Commutation of death sentences is one of the 
ways of marking 'his occasion. Besides, I 
should also like the Government to draw up 
plans for  helping   in  a  more  suitable and on 
a 

permanent basis the polilical sufferers. During 
the days of the British they and especially their 
families suffered. These are the suggestions 1 
have to make. I am sure you, Sir, share the 
sentiments. I would request through you Mr. 
Mirdha and the Government that the matter 
should be taken up with the State 
Governments along with other plans, the plan 
for the commutation of death sentences and to 
begin with the sentence on Nagabhushan 
Patnaik and also others. Measures for the 
amnesty of detenus and political prisoners 
should be worked out, so that we can in a 
befitting manner mark the celebrations. 

MR. CHAIRMAN : No doubt the 
Government will consider the suggestion. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA) : I will 
convey it to the Government. 

REFERENCE  TO LABOUR  SITUA-
TION IN THE RANIGANJ COLLIKRY 

BELT 

SHRI   MONORANJAN ROY : (West) 
Bengal) :    A serious situation has developed in 
the   Raniganj   colliery   belt where all the 
central   trade   unions working   among  the 
colliety   workers   have   given   notice   of   a 
strike to be  effective   from the  12th of this 
month.    Now, we know   the serious situation.     
If the strike   goes   on it is for an unl imi ted    
period.    Their  demand   is   for the payment   
of variable   dearness allownce   of which the 
m?jority of the   workers are being deprived     
Again and again the attention of the Ministry of 
Labour  has   been drawn to (•MS by   various   
means.    Nothing has been done >et.    We   
find   that   political workers ate being arrested 
under MISA   on a police inspector's report, but 
when the workers are being deprived of their 
dues, this Act is not being applied   against the 
employers.     Now they   can   apply   DlR   on   
the   employers. They can apply MIS!\. They 
can be arrested thereby  the   workers   who   
are   not   getting their   dearness  allowance  
could   have be«n paid by this time.    Secondly, 
they are being deprived of  8-1/3   percent  
bonus   which is being paid to   other workers.    
Thirdly, the closed mines should be   reopened 
and taken over by   the   Government.    
Fourthly, about gratuity the  Government of 
India's Labour 


